IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF

JANUARY-2021

PREVIOUS INSTITUTION DISPOSAL CLOSING
BALANCE DB SB TOTAL | L.B. DB SB TOT AL BALANCE
MAIN CASES
CIVIL SIDE
CIVIL FIRST APPEAL 9610 0 18 18 0 0 12 12 9616
CIVIL SECOND APPEAL 2995 0 11 11 0 0 14 14 2992
EX. FIRST APPEAL 49 0 0 0 0 0 0 0 49
EX. SECOND APPEAL 9 0 0 0 0 0 0 0 9
CIVIL MISC. APPEAL 28943 7 95 102 0 8 98 106 28939
CIVIL REVISION 634 0 9 9 0 0 20 20 623
CIVIL REVIEW 508 5 11 16 0 10 9 19 505
CUSTA (CUSTOM APPEAL) 8 3 0 3 0 0 0 0 1
INCOME TAX REF. 3 0 0 0 0 0 0 0 3
OTHER TAX REF. 2 0 0 0 0 0 0 0 2
TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0
I. T. APPEAL 369 7 0 7 0 2 0 2 374
W.T. A 7 0 0 0 0 0 0 0 7
SALES TAX REVISIONS 828 0 2 2 0 0 1 1 829
TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1
COMPANY PETITION 21 0 0 0 0 0 0 0 21
COMPANY APPEAL 1 0 0 0 0 0 0 0 1
COMPANY APPLS. 24 0 0 0 0 0 0 0 24
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10
ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 8 0 0 0 0 0 0 0 8
SPECIAL APPEAL ( WRIT) 1980 69 0 69 0 33 0 33 2016
CIVIL CONTEMPT 3527 6 148 154 0 5 86 91 3590
CIVIL WRIT 59559 89 1900 | 1989 0 55 1409 1464 60084
00s 0 0 2 2 0 0 1 1 1
CENTRAL EXCISE APPEAL 179 8 0 8 0 7 0 7 180
CROSS OBJECTION 978 0 12 12 0 0 0 0 990
CIVIL REFERENCE 2 0 0 0 0 0 0 0 2
TOTAL “A” 110260 194 2208 | 2402 0 120 1650 1770 110892

CRIMINAL SIDE
MURDER REFERENCE 2 0 0 0 0 0 0 0 2
CRIMINAL APPEAL 20844 16 136 152 ] 6 101 107 20889
CRIMINAL REVISION 8976 0 121 121 0 0 43 43 9054
US 482 CR PC. 8275 o | 735 | 735 o | o | 470 | 470 | 8540
U/S 438 & 439 CR.P. C. 1751 0 | 1769 |1769] 0 | o | 1764 | 1764 | 1756
CR. CONT. PETITION 6 0 0 0 0 0 0 0 6
CRIMINAL REFERENCE 1 0 1 1 0 0 0 0 2
HABES CORPUS 81 36 0 36 0 30 0 30 87
CR.LTO A 897 1 29 30 0 0 4 4 923
CRLW 322 34 21 55 0 20 24 44 333
CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 41156 87 2812 | 2899 0 56 2406 2462 41593

TOTAL A + B 151416 281 5020 | 5301 0 176 4056 4232 152485




JANUARY—2021

MISC. CASES

CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION

CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL

APPEAL 814 87 27 114 0 75 162 237 691
REviston e 1940 0 80 | 80 | 0 0 34 34 1986
MISC. PETITION 7483 0 640 | 640 | 0 0 | 335 | 335 7788
ST et 67 0 | 4 | a0 7 64
CRIVINAL CONT. PETITION 0 0 0 0 0 0 0 0
LEAVE TOAPPEAL 0 0 o o[ o | o | o 0 0
CHINIMAL MG ArpricaTon 179 1 | 38 | 39| 0 | 1| 4 | @ 177
TOTAL -C 10483 88 789 877 0 76 578 654 10706
CRIMINAL TRANSFER PET. 65 0 3 3 0 0 3 3 65
STAY IN HABES CORPUS 0 0 0 0 0 0 0 0 0
TOTAL -D 65 0 3 3 0 0 3 3 65
TOTAL C+D 10548 88 792 | 880 0 76 581 657 10771
TOTAL A+B+C+D 161964 369 5812 | 6181 0 252 | 4637 | 4889 163256
CIVIL INTERLOCUTORY CASES
STAY IN INCOME TAX APPEAL 18 0 0 0 0 1 0 1 17
STAY IN CENTRAL EXCISE APPEAL 10 0 0 0 0 0 1 1 9
STAY IN SALES TAX REV. 33 0 0 0 0 0 1 1 32
STAY IN CIVIL FIRST APPEAL 1407 0 11 11 0 0 28 28 1390
STAY IN CIVIL SECOND APPEAL 473 0 10 10 0 0 8 8 475
STAY IN CIVIL MISC. APPEAL 3852 5 61 66 0 5 44 49 3869
STAY IN CIVIL REVISION 191 0 9 9 0 0 12 12 188
STAY IN CIVIL REVIEW 4 5 0 5 0 5 0 5 4
STAY IN SPL. APPEAL (CIVIL) 0 0 0 0 0 0 0 0 0
STAY IN TRANS FER APPL. 71 0 21 21 0 0 2 2 920
STAY IN CMAP.. 10 0 0 0 0 0 0 0 10
STAY IN SPL. APPEAL (WRIT) 1216 69 0 69 0 33 0 33 1252
STAY IN WRIT PET. 30467 59 1874 | 1933 0 45 912 957 31443
TOTAL -E 37752 138 1986 | 2124 0 89 1008 | 1097 38779
CIVIL MISC. APLN. 1376 11 60 71 0 11 52 63 1384
CIVIL MISC. CASE 3445 10 26 36 0 25 69 94 3387
EXE. MISC. APLN. 0 0 0 0 0 0 0 0 0
CIVIL LEAVE TO APPEAL 49 0 4 4 0 0 0 0 53
CIVIL TRANSFER APPLICATION 83 0 21 21 0 0 4 4 100
TOTAL -F 4953 21 111 132 0 36 125 161 4924
TOTAL _E+F 42705 159 | 2097 [2256| O 125 | 1133 | 1258 43703
TOTAL- MISC. (C+D+E+F) 53253 247 | 2889 | 3136 0 201 | 1714 | 1915 54474
TOTAL A+B+C+D+E+F 204669 528 7909 | 8437 0 377 | 5770 | 6147 206959
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